| TEM NO. 17 COURT NO. 5 SECTION 11
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
PETI TI ON( S) FOR  SPECI AL LEAVE TO APPEAL (CRL.)...... CRLMP
20076- 20077/ 2016
(ARI SING QUT OF | MPUGNED FI NAL JUDGVENT AND ORDER DATED 21/04/2016
IN CRLA NO. 3022/2009 AND CRLA NO. 94/2010 PASSED BY THE HI GH COURT
OF JUDI CATURE AT ALLAHABAD, LUCKNOW BENCH)
STATE OF U. P PETI TI ONER( S)
VERSUS
SHESH DUTT SHUKLA AND ANR. ETC. RESPONDENT( S)
[WTH APPLN. (S) FOR C/ DELAY I N FI LI NG SLP]
Date : 09/12/2016 These petitions were called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTI CE RANJAN GOGO
HON&#39; BLE MR. JUSTI CE L. NAGESWARA RAO
For Petitioner(s) M. Arvind Varnma, Sr. Adv.
Ms. Aditi Kochhar, Adv.
M. C. D. Singh, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng

ORDER

Heard the | ear ned counsel for t he petitioner and

perused the rel evant material .

Del ay condoned.

Exemption fromfiling OT. is granted.

| ssue notice to r espondent No. 2. (Lal ji s/o

Susheel Kumar) in Speci al Leave Petition ari sing out of
Crim nal Appeal No. 3022/ 2009 and respondent s Nos. 1 and
(Dul ru Shukla s/o Bal ak Ram Shukla and Nanhakan Shukl a
Bal ak Ram  Shukl a) in Speci al Leave Petition ari sing out
Crimnal Appeal No.94 of 2010.

[ VI NOD LAKHI NA]

COURT MASTER [ TAPAN KR. CHAKRABORTY]

COURT MASTER

NO(S) .

s/ o
of



